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CENrrR-.4L ADME^ISlTLATIVETPJBUTm

PEJl^CIPAL BENCH

C.P.No. 10/2005

O.A. No. 544/2004

New Delhi thiis the 25"^ day of May, 2005

Hoirble Shri V.K. Majotra, Vice Chainiian (A)
Hor/bie Mrs. Meera Chhibber, Me-inber (J)

1. Kesho Ram S/o Raiii Chand

E/o 59/4332, Regai-Pura,
Kai'ol Bagh, NewDeihi-110005.

2. Smt. Kaiiilesh Tuteja, W/o Desh Raj Tuteja.
R/o 67/8, Pv.K. Piiram>
New Delhi-110022.

3. Bhim Singh S/o Lai Chaiid
R''o V & P Dundaliera,
Gurgaon (Haryana)

4. Jagat Singh S/o Hai'i Climid
5/352, Nanalf Pura, Moti Bagh-II,
New De!hi-110021.

(By Advocate: Shri Deepak Venn a)

Versus

Union ofIndia through

1. Shri V.K. Duggal
Secreiar}', Min. of Water Resources,
Shram Shakti Bhavan, Rafi Marg,
New Delhi.

2. Sliri R. Jeyaseelan
Chainnan, Central Water Commission
Sev/aBhavan, P..K. Pm-am,
NewDelhi-110066.

(ByAdvocate; Shri S.M. Arifwith
Shri Murlidhai-an, Under Secretaiy)

-Applicants

-Respondents

ORDER (Oral)

Hoii'ble Shri V.K. Rlaiotra, Tice dialrman {A)

By virtue of.4miexure R-1 dated 19.5.2005, respondents have accorded fmancial

upgradation to the applicants with specific dates. Learned counsel ofapplicants has no

objection to the grant offinancial upgradation vidth effect from the dates speciiiea in tnis

order. He only stated tliat respondents should pay to the applicMits the financial benefits

within the stipulated period.
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2. In tliia connection, respondents have aisked the applicants by die siforesaid orders

to submit their option forfixfition of pay within one month from 19.5.2005, i.e., the date

of issue oi .4nnexure R-1. On instructions, leanied counsel stated that thereafter vvitliin a

period of one month, respondents shall pay the fmaiicial benefits to the ^}plicmts.£^J4^ ^

3. Leanied comise'l of applicants is agreeableto stipulation of the period specified by

the learaed comisel of respondents. As such, in vieivof tlie assm'ance of the respondents

as stated above, C.P. is dropped and notices to the respondents ai-e discharged with

libertv.

(Meera Chhibber) (V.K. Majotra) 2Xfdrr\'
Member (J) Vice Chainnan (A) / j

cc.


